
4440. SHRI ·~ARAYA.~ cHOUBEY: 
, Will the Minister of RAILWAYS be 

plased to stete: 

(a) whether there was a demonstra-
tion by railwa,llnen in Goraidlpur on 
the 18th September. 1880 and there 

• was a laW charge on 11th September, 
1980 where these workers were on a 
hunpr 8trike; 

(b) if so. what are their demands; 

(e) whether the Chief Engineer hal 
forwarded their demands to Railway 
Board: and 

(d) if 10. whether any Jecision haa 
oeen taken thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR. 
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) Yes, but there 
was no report o~ a lathi charle on 
19th September, 1880. 

(-b) their demands are as follows:-

(i) Casual LaboUr employed on 
BG construction organisation should 
be given permanent status. 

(ti) Casual Labour shoulci be giv-
en same facilities as are given to 
permanent ftemporary casual labour 
employed on open line. 

(iii) There should be no retrench. 
ment of casual labour. 

(iv) Construction organisation 
• 

should be declared as a permanent 
department of the railway. 

(c) The demands were mentioned 
in a communication sent to the RaiL 
way ~d in the course Of the com-
munication received from the Chief 
Engineer while intimating the back· 
ground of the agitation by c8fJ8l 
labour. 

(d) The demands of the casual lab-
our had been considered and policy 
decisions communicated to the rail-
way OR 21-10-80. 

4441. SHRl MATlLAL HASDA: 
Will the Miniater of RAILWAYS be 
pleued to .tate: 

(a) whether man)' reRrVaUon m--
..... IIIld meaaaes requiring imme. 
diate anenuon by oftken are delayed 
for montha to_ther In the Telearaph 
Offtce, Madras on aU circuit.: 

(b) whether the aforesaid delay ill 
mainl)' due to admlniltrative Inability 
to pGIIt one operator for one c:lrc:ult; 

(c) whether the left over messa,el 
were more than 10,000 both in Wire-
lea omce and Teletrllph otBce last 
month due to inadequate .t.-enlth of 
atatr; 

(d) whether the Sipallers and 
Wire) .. Operators are daily ordered 
to work on more than two circuita 
which makes them exhausted and they 
are not In a poIitlOn to look aner the 
ur&ency of messages kePt in heaps 
daily in each circuit; &.nd 

(e) the atep. propoaed in thi, re-
gard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAlLWAYS AND 
IN THE DEPARTMENT OF PAR. 
LIAMENTARY AFFAIRS (SliRl 
MALLJKARJUN): (a) No. 

(b) Does not arise. 

(c) Yea More than 10000 ordinary 
messages left in Wireless and Tele-
graph Offtce at the end of October, 
1980. 

Cd) No. The number of messages 
varies from circuit to cin:Uit. Some_ 
times light circuits are clubbed ta-
gether with a view to limiting and 
balancing the load on the operators. 

C e) On the Southern Railway some 
more links are pl'OpOled to be trans-
ferred to operati11g branch based on 
administrative cOnvenience and after 
the creatiOn of neceuary posts of siC-
nallen. •• 




